BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL CENTRAL
ZONAL BENCH AT BHOPAL (M.P.)

O.A. NO. 05/2024(CZ)

ARUN SHARMA APPLICANT
VERSUS

STATE OF RAJASTHAN AND ORS. RESPONDENTS

COMPLIANCE REPORT IN TERMS OF ORDER DATED 22.04.2024
PASSED BY THIS HON’BLE TRIBUNAL

That in terms of directions issued by this Hon’ble Tribunal dated
22.04.2024 the respondent no.7 is submitting the report which may be
kindly taken on record.

PRAYER
It is therefore prayed that this Hon’ble Tribunal may graciously be pleased

to take this status report on record in the interest of justice.

PLACE: SHOEB H KHAN
DATE: COUNSEL FOR RESPONDENT NO.7
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